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IN THE CENTRAL ADI'WNISTRATIVE TflUUNAI4r EttA3Jd) BENOf 

AT IIYDERABAP. 
MA,311/96 in 
OA.976/930  

Date if erders13-9-96. 
Betweens.. 	 -- - 	- - - 

M.'Sanyasi Rae 	 ... 	ixdght Nil - 
are net neessary ) 

And 

Sri B .Kannan • Captain. Ciananól ing Officer, 
I.N.5.Kalinga, Bheeimmipatnam, 
Visakhapatnam District. 

Jtespendent/ 
Respentent. 

S 

(the ether respondents are net necessary) 

Ceunsel for the Applicant: *r.M.Kishan Rae 

Counsel for the Re entente$Mrj5flV Raj. 

HON'BIj X4LJUSTICE M.G.QIOUDHMI,vIcE QIAIRMMI 

HON'BLE SHRI H.RMEILRA 	bnaa 
Hbn'ble Tribunal Mate the felliwing •rderi- 

Shri P.Ajnener for the applicant. The learned 
counsel for the applicant states that the applicant 
has been given the relief as per the •riqinal erder 
and he dies not press this preceedings. The C,P---------------------- 

(Ma.309/96) disoesse at 	
— -- - 

17
wtt 

Dy.ftegistrar(Judj) 


